Title: Introduction of the Constitution Amendment Bill, 2000. (Amendment of article 103, etc.)

SHRI VILAS MUTTEMWAR (NAGPUR): Sir, | beg to move for leave to introduce a Bill further to amend the
Constitution of India.
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SHRIVILAS MUTTEMWAR (NAGPUR): Sir, | introduce** the Bill.

* Published in the Gezzette of India, Extraordinary, Part-Il, Section-2, dt. 11.8.2000
** Introduced with the recommendation of the President.

15.13 hrs.



